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C.PNo. 96/ALD/2017, CA No. 54/ALD/2017

Shri Ranjit Pandey along with Abhishek Mishra for the petitioner
Company. Shri M.K.Bagri, learned OL for the Central Govt.

In the present matter, a representation affidavit of the -

Regional Director along with report of the O.L has already been

filed.
The counsel for the petitioner informs that he is willing to
file a reply/Supplementary Affidavit in response to the

representation affidavit of R.D, which is now taken on record.

Therefore, the case is fixed for the argument.

The matter be listed on 10" January, 2017.
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